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Assets Care & 

Reconstruction 

Enterprise Limited

Refer Note - 1 91,70,53,033.00 91,70,53,033.00 Financial 

Creditor 

Unsecured

- 10.53          - - -                             - Note-2

91,70,53,033.00 91,70,53,033.00 10.53          -                             

Note :

2. The loan was not secured against the properties of the CD so the Liquidator re-classified in Unsecured from Secured Financial Creditor classified in CIRP
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1. Claims received during CIRP and duly verified by the RP have been admitted and considered by the Liquidator while preparing the present list of Stakeholders
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Annexure-2

Name of the corporate debtor: M/s Hythro Power Corporation Limited (In Liquidation)    

Date of commencement of liquidation: 23.11.2022

Revised List of Stakeholders as on: 02.06.2026 

List of Unsecured Financial Creditors


